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Bench of Madras High Court

4445. SHRI SOMNATH CHATTER
Will the Minister of LAW JUSTICE
'AND COMPANY AFFAIRS be pleased
to state :

(a) whether the local Bar and Bench
of High Court; Madurai propose
tosetup a Benc- at Madru High Court;

(b) if so, when; and
(c) if not, the reasons thereof ?

THE'MINISTER Ol-' LAW JUST ICE
AND COM (SHRI
SHANTIBHUSHAN) (a) to ()
The State Govrernmc;.t made ~a
proposalin 1973  for c  establish-
ment of a Bench of the Madras High
Court or atleast a Camp-Court at Madurai.
‘They had intimated at that time that
the Bar Council, Madurai and a few other
Bar Asociations of the Statc had also
represented  that a Bench may be consti-
tuted in the Southern of the State.
The State Government further men-
tioned that the reaction of the High Court of
Madras to the propasal was not favour-
able. Subsequently, when the State
came under President’s rule, it was felt
that it may not be desirable to take any
vicw in the matter when the State  was
under President’s rule, and that the pro-
ml should be dropped for the time

ing. The State Government  were
addressed accordingly in Februarv 1977.
In September, 1077. the State Govern-
ment have again made a proposal for the
establishment of a bench of the Madras
High Court at Madurai. The State
Government have been requested to as-
certain and communicate the views of the
Chief Justice of the Madras High Court
in this regard.

Railway Track lost in Andhra

4446. SHRI M. RAM GOPAL
REDDY : Will the Minister of RATLWAYS
be pleased to state the total loss to railway
track in Andhra Pradesh due to cyclone
and amount spent so far to repair it ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWA YS (SHRI
SHEO NARAIN): Total loss to
railway tracks (mdudmg track ngn.l!lmg)
is lhwt Rs. 81 lath. An expenditure
about 40 lakhs has been incurred 8o far fol
repair and restoration.





